| TEM NO. 3 REG STRAR COURT. 1 SECTI ON XVI A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

TRANSFER CASE (CIVIL.) NO 4 OF 2010

GAUTAM BHAR Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

WTH

T.C.(C) NO. 25/2010

Date: 29/02/ 2012 This Petition was called on for hearing today.

For Petitioner(s)

Vi kas Meht a, Adv.
Radhi ka Mat hur, Adv.
Bi na Gupta, ADv.

553

For Respondent (s)
Ms Savitri Pandey, Adv.
Ms. Sushna Suri, Adv.
Ms Asha Gopal an Nair, ADv.
Ms Suman Yadav, Adv.
M s Parekh & Co.

UPON hearing counsel the Court made the follow ng
ORDER
Cal | for t he certificate of service from the
concer ned Court.

Paper books may be filed before 3.4.2012.

(S. G SHAH)
REG STRAR

hj



